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STARVATION DEATHS (PRECAU-
TIONARY MEASURES AND RES-
PONSIBILITIES) BILL*
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MR. DEPUTY-SPEAKER: The
question is:

“Tnat leave be granteq to intro-
duce a Bill to provide for precau-
tionary measures by village aud
district authorities to avoid slarva-
tion deaths ang for responsibilities
therefor.”

The motion was adopted.
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LIQUOR (REGULATION OF PRO-
DUCTION, SUPPLY AND DISTRI-
BUTION) BILL®
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DECEMBER 2, 1977

Bills introduced 296

MR, DEPUTY-SPEAKER: The
question is:

“Tnut leave be granteg to intro-
duce a Bill to provide for certain
restrictics in relation to trade and
commerce in, and production, sup-
ply, ard distribution of, liquur and
for metters connected therewith or
incidental thereto,”

The motion was adopted.
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INDIAN  MEDICINE  CENTRAL
COUNCII. (AMENDMENT) BILL*

{Amendment of Sections 2, 17 ete.)
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MR  DEPUTY-SPEAKER: The

question is:

“T~at leave be granted to intro-
duce a Bill to amend the Indian
Medicine Central Council Act, 1970."

The motion was adopted,
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PROHIBITION ON INDICATION OF
CASTE BILL

SHRI D. D, DESA] (Kaira); 1 beg
to move for leave to introduce a Bill
to provide for prohibition on indica-
tion of caste, religion, commut.jty or
region, etc., with the name.

‘;:bl:shea in Gazette of lnd;-n Ext_rnordina:y Part 11, section 2, dateg

2-12-1077.



